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levies, or with regard to employment situation
or with regard to the recommendations which
were made in respect of land reforms by the
last Development Council and the position as
revealed in the meetings of this Development
Council in respect of any item that the hon.
Minister chooses.

SHRI S. N. MISHRA: Now the information
placed on the Table of the House gives
opportunity to hon. Members to put a specific
question in the future.

MRr. DEPUTY CHAIRMAN: You want
notice?

SHRI B. GUPTA: Since there is a feeling in
our country that this is actually a monopolist's
Development Council, may I know as to how
many Members of the so-called Development
Council come from the working classes or
represent the working classes and the
peasantry?

MR. DEPUTY CHAIRMAN: Or the
Communist Party?

SHRI D. P. KARMARKAR: Almost all of
them that are there also represent the working
classes.

SHRI B. GUPTA: It is a very vague answer.
May I know in that case the names of those
persons who according to him represent the
working class and the peasantry and if you
have got any who come deputed by the
working  classes and the peasants'
organisation? Congress is not everything on
earth.

SHRI S. N. MISHRA: All the Chief
Ministers and others who are there are
without exception, the representatives of the
people.

SHRI B. GUPTA: I object.

MR. DEPUTY CHAIRMAN: You may
differ from him.

SHRI B.GUPTA: There you are quite right.
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MRr. DEPUTY CHAIRMAN: They may
not be on your list.

SHRI B. GUPTA: If I had not differed from
him, I would not be sitting here. That is
obvious. There is a gulf of difference between
us. May I ask him in that case to please tell us
how many of them represent either the
IN.T.U.C. or the A.LT.U.C. and how many
represent the All India Kisan Sabha—these
are organizations which represent certain
classes. I would like to know if there are any
representatives of these?

(No reply.)

SHRI KANHAIYALAL D. VAIDYA: May
I know the names of the officebearers of this
National Development Council?

SHRI D. P. KARMARKAR: They are
already published.

SHRI B. GUPTA: How many of these
Members of the National Development
Council pay super-tax or income-tax on a
higher level?

(Wo reply.)
Low INCOME GROUP HOUSING SCHEME

t*460. SHRIMATI SAVITRY NIGAM: Will
the Minister for WORKS, HOUSING AND
SuPPLY be pleased to state the number of
applications received so far by Government
asking for loans under the Low Income Group
Housing Scheme?

tOriginal notice in Hindi as below:
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THE MINISTER FOR WORKS, HOUSING
AND SUPPLY (SARDAR SWARAN SINGH) : The
Low Income Group Housing Scheme was
communicated to State Governments only on
the 20th November 1954, requesting them to
intimate their precise requirements of loan.
Only the Madhya Pradesh Government has so
far intimated its tentative requirements of a
loan under the Scheme. Other State
Governments have made informal enquiries
and formal communications are awaited.
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DR. SHRIMATI SEETA PARMA -NAND:
What is the amount the Madhya Pradesh
Government asked for and what is the number
of houses it said it could build?

SARDAR SWARAN SINGH: The Madhya
Pradesh Government have not given us any
details. They have broadly indicated that they
would require about Rs. 5J crores.

SHRI AKBAR ALI KHAN: Has there been
any request on behalf of Hyderabad?

SARDAR SWARAN SINGH: No—not
formally yet but informally.

MR. DEPUTY CHAIRMAN: The formal
thing has yet to come.
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De jure TRANSFER OF FORMER FRENCH
ESTABLISHMENTS IN INDIA

+461. SHRI S. PANIGRAHIL: Will the
PRIME MINISTER be pleased to state what steps
Government have taken to complete de jure
transfer of power from the Government of
France to the Government of India in regard
to the former French Eestablishments in
India?



